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The Conference stressed the urgent 
ne d to improve recovery peifornuince 
of Cooperative Institutio. As the 
pea season for recovery of cooperative 
overdue is approaching the Registrars 
will step up ,the tempo of recovery and 
in respect of overdue amount coercive 
measure will be initiated on a prioritY 
ba i to recover overdue from "bigger 
defaulters" . 

To provide timely relief to farmers 
affected by n tural cal mitie, the Con-
ference suggested measures for cpnver .. 
sion of short term loaDs into medium 
term loans. 

For trengthening the primary agricul-
tural Credit Societies a~ the grass root 
level, the Confere~e suggested that the 

. ting margin vailable 0 State and 
entral . Cooperative Banks and Primary 
ocieties .should be reviewed with a view 

to increasing the margins to Primaries. 

Credit support to beneficiaries under 
the IRD programme should receive pri .. 
ority of attention of Cooperatives. 

e role of Cooperatives in the di tri-
bution of fertilizers is to be further ex-
p nded. Pr ently, Co--operatives are 
distri ting nearly 47 per cent of the 
fertili r in the country. In thi ~n
nect.ion the Registrars pointed the need 
for mcrea ing the margin to Coopera-
tiv 0 render the b iness of fertilizer 
di tribution functiOning viable. Coopera .. 
tives are to be as oci ted in a big ay 
for distribution f seeds produqed by 
National Seeds Corporation. 

The Conference recommended that the 
Government of India should constitute a 
Committee to review cooperative la 
and a<:iministration to ensure' smooth and 
efficient functioning of cooperatives. 
Study earns may be set up for major 
crops to con ider measure for exp nd .. 
ing i ter-s te and e port trade in agri .. 
cultur t produc by Q>o rativ s witb 
n , al'f coordinati n bctwee Plimarie 
and State and National level Cooperati e 
Mar eting Federation. 

Conf r r,ecom.mcndecJ 
sure for improving the operational 

ciency of Cooperative through proper 
recruitment and training programmes. 

While the Cooperative ugar Industry 
now accounts for 55 per cent of n tional 
production of sugar, ome ugar factories 
have become "sick' for variou reasons. 
Tpe Registrar recommended a program .. 
me for rehabilitation with adequate 
financial support. 

The Conference noted that the spon-
tancou efforts of cotton grower who 
have formed th m ely into Coopel'ati es 
and contribut d ub tantial amounts of 
hare QapitaI for establishing Coopera-

tive Spinning Mills, have not been en-
couraged in the absenc of a quate plan 
outlays and support from term lending 
institutions. They urged full support 
from Government and financing institu-
tions for this programllle. 

Cooperatives are running nearly 72000 
fair price shops of which 58,000 are in 
rural areas. This activity of CoopCra-
tives is to be further strengthened and 
enlarged. The Registrars recommended 
that margins available to Co-operatives 
for distribution of essential eommodities 
be reconsidered with a view to rend ing 
this business functioning viable. 

o procur.emen of P dy by I 
Thanj vur 

2356. SHRI S. INGARAV IVAL: 
Will the Minister of FOOD AND CIVIL 

UPPUES e plea ed to tate: ' 

(a) whether it i a fact that the F.C.L 
in Thanjaror Di trict in Tamil ado 
failed t~ procure paddy in the last 
Kuruvai the fir t crop, in spite of repr .. 
entations, and the four modern rice m.ilh 

in the district remained idle, because of 
its faiulure to procure paddy; 

(b) if so, what are the reason for 
failur to procure y; 

(c) wh ther 0 cla1s co ce 
jqstifi d in l'ing the rice . 1 in 
thi surp1u di trict; and 

(d) if 
propo ed 
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lapses in future? 

THB MINISTER OF STATE OF THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA 
AZAD): (a) and (b). No, Sir. The 
procurement of paddy in Thanjavur Dist .. 
rict out of Kuruvai 'fop was not entrust-
ed to the Food Corporation of India by 
the Government of Tamil adu. Procure-
ment was, however, made by the State 
Civil upplies Corporation. Food Cor. 
poration of India had sufficient stocks of 
paddy for its four modern rice mills in 
the State and as such they did not remain 
idle for want of paddy. 

(c) and (d). Do not arise. 

2357. ~t "(Pf fu~ ~ 

tit -uq f~"(: 

ffi ~ IR~ IflCfm '*"' 
~~~r~~f'f): 
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f~ mf~ it; ~T1~ ~ ~ 
m-cn{t eft Gfr ~ ~ I 

Fonnulation of ProposaljScheme for R ... 
search and Developmen by CART 

2358. SHRI D.S.A. SIVAPRAKA .. 
SHAM: Will the· Minist r of RURAL 
DEVELOPMENT ' be_ pleased to state: 

(a) whether CART had formulated 
any proposal and scheme for research 
and development; 

(b) if so, tlhe details thereof; 

(c) whether any other research orga-
nisation submitted any proposal for 
consideration by, CART; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RURAL DEVELOP .. , 
MENT (SHRI HARINATHA MISRA): 
(a) to (d). The Council for Advance .. 
ment of Rural Techno]ogy (CART) has 
been registered under the Societies Regist-
ration Act 1860 recently and it, · two 
main bodies i.e. General Body and 
Executive Committee are in the process 
of being constituted. Therefore, the 
question of formulation of any proposal 
and schemes for, research and develop-
ment .and also the consideration of the 
proposals any other organisation by it 
does not arise. 

Re rvado 0 posts for CIST ID Ie 

2359. HRI DOONGAR SINGH: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the present position of reservation 
for Scheduled Castes I Scheduled Tribe fn 
the leAR in re pect of CIa s I gazetted 
6enior posts. 

(b) how many SCIST candidates were 
elected vide Advertisement o. 1182 'Item. 
o. 13; 




